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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 88 OF 2024
IN
ORIGINAL APPLICATION NO. 651 OF 2023

IN THE MATTER OF:

Krishna Nand Yadav ...Applicant
Versus

State of Uttar Pradesh & Ors. ...Respondent(s)

RESPONSE ON BEHALF OF THE RESPONDENT NO.-2, UTTAR
PRADESH POLLUTION CONTROL BOARD IN COMPLIANCE
TO THE ORDER DATED 17.02.2025 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI.

I, Sanjeev Kumar Singh, aged about 38 years, S/o Lal Sahab Singh
presently posted as Member Secretary, Uttar Pradesh Pollution Control
Board (hereinafter “UPPCB”), do hereby solemnly affirm and state on oath

as under:

That in my official capacity mentioned above, I am acquainted with
¥ the facts and circumstances of the case and as such am competent

and authorized to swear this affidavit.

That vide its order dated 17.02.2025 this Hon’ble National Green
Tribunal, Principal Bench, New Delhi (hereinafter Hon’ble
Tribunal) has directed the UPPCB to ensure that no brick kiln in Eco

Sensitive Zone (ESZ) operétes in violation of the laws and disclose

sk
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the action taken against the brick kilns operating in violation of the

law in ESZ area in the next fresh affidavit.

3 That the brick kilns which were found in the Eco-sensitive Zone are
tabulated below:
S.No. | Name and Address of Brick | Respondent in this OA

Kilns

" M/s SK Ent Udyog, Barsari, Bansdeeh, Respondent No-6
Ballia.

2. M/s SP and Sons Ent Bhatta, Barsari, Respondent No-7
Sahodeeh, Bansdeeh, Ballia.

3. M/s GM Gramoudhyog, Jajiyapur, Respondent No-8
Meritand, Ballia.

4, M/s Sarvajeet Ent Bhatta, Barsari, Respondent No-9
Beruarbari, Sahodeeh, Bansdeeh,
Ballia.

5. M/s Vishal Ent Udyog, Sidhauli, Respondent No-10
Kaithauli, Bansdeeh, Ballia.

6. M/s US Enterprises, Barsari, Bansdeeh, Respondent No-11
Ballia.

7. M/s Ghanshyam Singh Ent Bhatta, Respondent No-12
Sahodeeh, Bansdeeh, Ballia.

8. M/s Kashinath Yadav Ent Bhatta, Respondent No-13
Bakhauta, Barsari, Bansdeeh, Ballia.

4. That in compliance to the order passed by this Hon’ble Tribunal, the
Regional Office of UPPCB, Azamgarh vide its letter dated
21.02.2025 has revoked thé Consent to Operate under Section 27(2)
of the Water (Prevention and Control of Pollution) Act, 1974 and
under Section 21(4) of the Air (Prevention and Control of Pollution)
Act, 1981 of the brick kilns from Respondent No-6 to 10, as

mentioned in the above table. The copies of the letter dated

21.02.2025 are collectively being attached herewith as Annexure

No.-R2/1.

*
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5. That further, UPPCB vide letter dated 05.03.2025 has issued the
Closure Order under Section 31(A) of the Air (Prevention and
Control of Pollution) Act, 1981 of the brick kilns from Respondent
No-6 to 10, as mentioned in the above table, subsequently the
compliance of the said closures order dated 05.03.2025 has been
complied on 06.03.2025 by the Joint Committee comprising
officials of District Administration, Ballia, Mine Department, Ballia,
Zila Panchayat, Ballia and Uttar Pradesh Pollution Control Board.
The copy of the closure orders dated 05.03.2025 and compliance
reports dated 06.03.2025 are being collectively attached herewith as
Annexure No.-R2/2.

6.  That against the rest of the brick kilns from Respondent No-11 to 13
of the table, the UPPCB has issued closure orders under Section 31A
of the Air (Prevention and Control of Pollution) Act, 1981, as
amended. The details of the same have been mentioned in the
previous report dated 02.05.2024 filed by UPPCB which is already

on record of this Hon’ble Tribunal.

7. That further, UPPCB vide letter dated 07.03.2025 has requested the
SHO, Police Station- Bansdeeh, Ballia to instruct the concerned
officer to undertake regular surveillance of the brick kilns
" (Respondent No-6 to 13) in question to ensure their continued
J) closure. The copy of the letter dated 07.03.2025 is being annexed

herewith as Annexure No.-R2/3.

8. That for the past violations, the UPPCB has issued a show cause
notices on 14.02.2025 against the brick kiln being Respondent Nos.
11, 12 and 13, regarding imposition of an Environmental

Compensation for operation of the brick kilns in question without

K
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VERIFICATION:
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having valid Consent to Operate and subsequently UPPCB vide
letter dated 04.04.2025 has imposed the Environmental
Compensation. The copies of the said letters dated 04.04.2025 are

collectively being attached herewith as Annexure No.-R2/4.

That the Annexures produced along with the present Affidavit are

true copies of their respective originals.

That the present Action Taken Report on behalf of the Uttar Pradesh

Pollution Control Board is being submitted before this Hon’ble

s

DEPONENT

Tribunal for its kind perusal and necessary consideration.

OLARY NOTARY

Verified at _ Ly ¢lpw,  on this the 15™ day of April, 2025 that the contents

of above affidavit are true and correct to my knowledge based on records

and information received and believed to be true, no part of it is false and

nothing material has been concealed therefrom.

DEPONENT
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- VR, 7. If the brick kilns are operating in the ESZ area then a presumption is attached that mining is also continuing in
that area for the supply of raw materials to the brick kilns.

9. In the meanwhile, the Member Secretary, UPPCB, will ensure that no brick kiln in ESZ operates in violation of the
laws and will disclose in the next affidavit the action taken against the brick kilns operating in violation of the law in
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s 7. 1f the brick kilns are operating in the ESZ area then a presumption is attached that mining is also continuing in
that area for the supply of raw materials to the brick kilns.
9. In the meanwhile, the Member Secretary, UPPCB, will ensure that no brick kiln in ESZ, operates in violation of the
laws and will disclose in the next affidavit the action taken against the brick kilns operating in violation of the law in
ESZ area...... P ’
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Specific Conditions
“.....3. Brick Kiln shall abide by directions given by Hon’ble Supreme Court, High Court, National Green Tribunals, Central

Pollution Control Board and Uttar Pradesh Pollution Control Board for protection and safeguard of environment from time to
time.....”
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R 7. If the brick kilns are operating in the ESZ area then a presumption is attached that mining is also continuing in
that area for the supply of raw materials to the brick kilns.
9. In the meanwhile, the Member Secretary, UPPCB, will ensure that no brick kiln in ESZ operates in violation of the
laws and will disclose in the next affidavit the action taken against the brick kilns operating in violation of the law in
ESZ area...... i . .
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“_..6. Brick Kiln shall abide by directions given by Hon’ble Supreme Court, High Court, National Green Tribunals, Central
Pollution Control Board and Uttar Pradesh Pollution Control Board for protection and safeguard of environment from time to
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....... 7. If the brick kilns are operating in the ESZ area then a presumption is attached that mining is also continuing in

“ that area for the supply of raw materials to the brick kilns.
y 9. In the meanwhile, the Member Secretary, UPPCB, will ensure that no brick kiln in ESZ operates in violation of the
\ ‘ laws and will disclose in the next affidavit the action taken against the brick kilns operating in violation of the law in
/ ESZ area......”
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Specific Conditions

“.....4. Brick Kiln shall abide by directions given by Hon’ble Supreme Court, High Court, National Green Tribunals, Central
Poliutlon Control Board and Uttar Pradesh Pollution Control Board for protection and safeguard of environment from time to
time..
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N 7. If the brick kilns are operating in the ESZ area then a presumption is attached that mining is also continuing in
that area for the supply of raw materials to the brick kilns.
9. In the meanwhile, the Member Secretary, UPPCB, will ensure that no brick kiln in ESZ operates in violation of the
laws and will disclose in the next affidavit the action taken against the brick kilns operating in violation of the law in
ESZ area...... &
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“.....6. Brick Kiln shall abide by directions given by Hon’ble Supreme Court, High Court, National Green Tribunals, Central

Pollution Control Board and Uttar Pradesh Pollution Control Board for protection and safeguard of environment from time to
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4 10. Hence, we dispose of the OA permitting the UPPCB to initiate the action against the above 6521

brick kilns for imposition of environmental compensation for their past illegal operation. The UPPCB will complete
the said exercise leading to passing of the final order of imposition of environmental compensation within six
months and will submit the 4 action taken report before the Registrar General of this Tribunal on 01.02.2025 by e-
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of
Image PDF. If it is found necessary, the matter will be placed before the Bench for further consideration. .....”
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“eeeen 7. If the brick kilns are operating in the ESZ area then a presumption is attached that mining is also
continuing in that area for the supply of raw materials to the brick kilns........

w90 IN the meanwhile, the Member Secretary, UPPCB, will ensure that no brick kiln in ESZ operates in
violation of the laws and will disclose in the next affidavit the action taken against the brick kilns operating in
violation of the law in ESZ area...........”

g% b A gHosodlo, 7€ fieeh gIT 3llogo H0—309 /2022 YRR @R §EIH W 3ifh
qod0 T e F wRT MRy e 31072024 F orgueH § are el & UG,
24184 / J<I—6 / € WSST—375 / HI0F0-0—0T10 / IFeTAT / 2024 216 14.02.2025 & #egq ¥ S¢ SO
BRI ST d18 W xeqreref /dareef wenly ura R e S oweor wenfad fhd O Goawy
SCHETDR] Sy faeTieh 04.03.2024 U 25.04.2024 TH Gl 53 SeeigTPR! fFawl ¥g S€ 8 & Reg
W0 3,31,250 /— (0 T oI gl BOIR &1 W gar A1) @ gafarelry afergfel sieRifde fed o
8 BRY qael Afew i fbar wRr on| Saw @wor gl Afew @ uRuey ¥ g WS g
JeTde fadids 20.03.2025 & HeFH ¥ I 91 P Iei¥ NG fpar Ty & Ry AT A e

B -

............ TEIGT I ST PRI & 5 § ofaer Se wieor W &g ygyol Frizer 91 W armafad
THIV—TF 91T bR &g 3MMdg fbar o 5 amues uidel W) ysRia 8, wReg "% e diidga \El faan
AT | )T T HSTT 3BT Aifed SiIH YRl arel aferdT & aTew 2

} U g 9TOT BT WA AR ARG 17.04.2024 ¥ TRST fur AT 8| 9@ UGyl
ﬁuﬁmaﬁém%a@w@mﬁ%oqoazom&ﬁéﬁﬁé—dmaﬂﬁ‘ﬁwﬁmwm[
T H BART §C 9Eol, Hedl g¢ B vl Td Ah—awiE &g 9ol &) o) | geany ¥ gAR R+

Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppch.in - Web Site: www.uppch.com

30



179
(2) | e -

g b T gRT SWIFITTIR U Wﬁwzooszozsa%aﬁhawz%wﬂwﬁ
ﬁé?ﬂ&uwﬁmﬁﬁwmﬁwé%mgm Seclahre 3rafer 3T 04.03.
2024 U 25042024 TP T 9IS H XATOAR /e WA Ut AE fRar war ¥ oid: S
UeIIAeT 9elele Ud SaTaSi-es 819 & o AR v omer &

g b oY 918 & &30 AN, MSTIE §RT U i 26.03.2025 & #1e4H W §¢ WSO &
[ Frfa R gawRl Mifew Rie 14.022025 B g a=a g7 $¢ veor Fd BRI U€T S
e (Y@ A9d ARogwo ST WTol), d9UN, dNSIE, SHMye—dfer @ fdwe wsg 49 A
\@Wﬁ/ﬂwﬁwwmw%ﬁﬁwﬁﬁ%ﬁﬁwﬁﬁu1|-1$thoi<ﬂ<nq %0
13,31250 /— (%0 TfIF ORF gl g BOIR &I Al YaRT A1) &1 qaiaRoi efogfd aftRifae fd s &
R IR @) TR 2

3 SWRIG 9ffd Tedl ud & e @ Wy @ gfend wem aifter @
$€ 9eeT Y BRI I7qd §e HeoT (YUHM A9 SIR0TH0 2 9ToT), ISud, FiaSIE, Sue—dferl
$ﬁmwaﬁé®?mﬁ/wﬁwqaa@w%ﬁm€réemmwﬁﬁaﬁ$
HERI®Y W0 3,31,250/— (W0 O oM@ $oh«iE B9R & Al Ta |F) @ gafareig afgfd
ARG @t Sl & v IR fvar wirar & Soa wafavwliy afayf gwxifdn ey 15 o #
f=feRaT Payment Gateway ©a faaxor @& #rezm & w7 fan i gfaif¥er famar oy —

Payment Gateway- https://erp.eshiksa.net/DirectFeesv3/UPPCB
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